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Amount permitted to Indians visiting
Bangladesh

7853. DR, BLJOY MONDAL: Wil
the DEPUTY PRIME MINISTER AND
MINISTER OF FINANCE be pleased
to state:

(a) whether it is a fact that Indian
visitors to Bangladesh are allowed to
take only Rs. 20/- (twenty) per head;
and

(b) if so, reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
SATISH AGARWAL}; (a) and (b). Ap
Indian going to Bangladesh on private
visit i3 allowed a foreign exchange
release worth Rs, 300/- {Rupees three
hundred only) once a year. In addition.
he can avail of the conversion facility
upto Hs, 100/- (Rupees one hundred
only) while leaving india. Those going
on business visits may obtain foreign
exchange release on the prescribed
business scales, which are $ 85 and
$ 65 per day for senior and junior
businessmen respectively.

Taking out Indian currency is pro-
hibited except with general or special
permission of the Reserve Bank of
India. However, with a view to avoid-
ing inconvenience to the Indians visit-
ing neighbouring countries Indian cur.
rency upto Re, 20/- is allowed to be
carried out by Indians visiting Bangla-
desh, Sri Lanka, or Pgkistan. This
facility Is also available to deck pas-
sangers proceeding to Burma, Fast
Africa, Gulf Ports or Malaysia and

Singapore,
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Talks with Central Trade Union
regarding Wages in  Public  Sector
Undertukings :

7854. SHR1 K, A. RAJAN: Will the
DEPUTY PRIME MINISTER AND
MINISTER OF FINANCE Le pleased to

state-

(a) whether it ig a fact that the
AITUC boycotted the talks initiated
on March, 5 by the Ministry with
Central Trade Unions to discuss the
formulation of new  guidelines for
wages and other allied matters in
public sector undertakings; and

(b) if 0, what ere the details and
reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHR7I
SATISH AGARWAL): {a) and (b). At
the meeting with the Central Trade
Uniong on 26-6-1978, it had been agreed
by the Government and the Central
Trade Unions that a suitable mecha-
nism will be evolved for consulting
trade union arganisations in laying
down guidelineg for negotiations on
wage revision and dearness allowance.
All India Trade Union Congress had
also been invited to participate in the
discussiong with the Central Trade
Unions on 5-3-1879; but AITUC inform-
ed the Government that no useful pur-
pose will be served in attending the
meeting, as there was not only delay In
calling the above meeting but the Gov.
ernment was also insisting to follow
the earlier policy for finalisation of
wage settlements in public enterprises,
till new guidelines are evolved after
discussiong with the Central Trade
Unijons,

Purchase of Irom Ore from Private
Miney in Banspani in Orisse

7855, SHRI' GOVINDA MUNDA:
Wil} the Minister of COMMERCE,
CIVIL SUPPLIES AND COOFERA-
TION be pleased to state:

(a) whether 1t is a fact that the

MMT.C. has monopoly in .the pur-
chase of iron ore from the private
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mines in Banspani in Keonihar in gy § 3¢ qaTR WY AT EIq
Orissa; . . 5 _

(b) whether it is also a fact that

recently the MM.T.C. has stopped (%) ®1 I 7 Fud w0
purchasing iron ore; Dfadw firo, miwararz (ot si2w)
(c) it s0, the reapons thereof; ¥ favw vt wfufrw & ara

132 (5) & w=riw s g0 %
(d) whether it is a fact that due T a;
to stoppage several thousands of
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(e) whether there has been any foay T ¥ f99 gowI 3
change in the policy of the MM T.C.
in this regard? LR n'ﬁrﬁrm ﬁ‘am 142(27)
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THE MINISTER O FSTATE IN THE

MINISTRY OF COMMERCE, CIVIL () #|T @R T QA T
SUPPLIES AND COOPERATION % WY § TH e & favg @i
(SHRI ARIF BAIG): (a) to (e). Pur- m T @ a ,
chases of iron ore are made b MM, !
T.C, from the private mines in Bans- (w) WqT GUETT H RS AT T

pani area for export and supply to .
public sector steel plants. Direct sales gcfw‘m g Tg w9 IRT A

to domestic consumers are also being fod felt & a1 & WY wiw T

made by some private mina owners. .
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Form 8th March 1979 for a period of

about a month, iron ore suppiies on . T

ex-plot basis at Banspani station could (F) afa LUBC U ) “{ mo_ar
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adequate rail movement tio Paradip o oT;
port from the beginning of January,
1879 and resultant build-up of stocks (%) wiw * oforwi & wrEr

in the stack-yards to a saturation level e a .
The temporary suspension of intake 9T §F ATHET § qTRIT T AT

was reported to have adversely affected N, ux

employment in the sector. Since rail . . i
movement hag improved from the first (8) afr &1 s +ff N
supplies at Bamspani basbeenremmed A
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